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Setting up of tribunals in Sikkim 
3260. SHRi N. P. CHENGALRAYA NAIDU : 

Will the Minister of HOME AFFAIRS be pleased 
to state; 

(a) whether the Chief Minister of Sikkim had 
demanded for setting up of Assam type tribunals in 
Sikkim; 

(b) if so, what are the reasons therefor: 

(c) whether the Central Government have 
considered the same; and 

(d) if so, by when a final decision in this regard 
is likely to be taken? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI NIHAR 
RANJAN LASKAR):    (a)    No. 

(b) to (d) Do not arise. 

Promotion ef L.D.C's in the Delhi 
Administration 

3261. SHRI MIRZA IRSHADBAIG 
A1YUBBAIG; Will the Minister of HOME 
AFFAIRS be pleased to state: 

 



 

 


